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1214 hee.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE.

REPATRIATION OF INDIAN NATIONALS
DETAINED IN PAKISTAN

Shri §. § Kotharl (Mandsaur): 1}
call the attention of *he Mirister of
Exteraal Affairs to the following mat-
ter of urgent public importance and I

request that he may make a statement
thereon .

*“Repatriation of Indlan nationals
detained in Pakistan “

The Minister of External Affairs
(Sbhri M C. Chagla): On the outbresk
of hostilities between Ind{a and Pakis
tan In September. 1963, 1 tota) of 3 88¢
Indian nationals living in Pakistan
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{Shri M. C. Chagla)

were interned by the Government of
Pakistan on various charges. These
persons were detained In & .irge num-
ber of camps—both in West and Easf
Pakistan. After the cessation of hos-
tilities, the repatriation of these Indian
nationals was arranged by air, land
and sea routes and by 16.2 1966, mcst
of them were repatriated.

As for the Indians still remalining in
Pakistani jafls, the Government of
Pakistan were requested by us to give
their complete particulars. such as the
charges levelled against them, the
terms of imprisonment, the places of
detention etc, to enabie us to bring
them back to India. They did not give
us this information. Later on. how-
ever, they gave us on a tumber of
occasions lists of persons who hkad
completed their terms of 1.mprisonment
and were available for repatriation to
India. After ascertaining the Indian
nationality of such persons we asked
our High Commission in Pakistan to
make arrangements for their repatria-
tion In all such cases, officials of
our High Commussion escorted the
repatriates up to the border and the
State Governments concerned made
necessary  arrangements for their
trayel to their home-towns in India
after they crossed the border.

So far a total of 228 persons who
were released from the Pakistani deten-
tion camps have crossed into India in
five different batches. According to
information made available to the Gov
erament of India by the Government
of Pakistan. there are still 77 persons
undergoing detention.

The Government of India hzve been
making persistent efforts to perruade
the Covernment of Pakistan to release
the persons who are still in detention.
The living conditions in these ceten-
tion camps are reported to be very bad
‘The Indian High Commission cfBcials
in Pakistan try to visit such detention
camps in order to interview the dete.
nues and xeep their relatives in Indla
nformed of their condition Special
efforis are baing made by us {0 aeclare
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the release of certain innocent pcysons,
a fow of wham are actually mimors
who inadvertantly crossed iato Pekis-
tan. Unfortunately. we have not suc-
ceeded in our efforts so far.

Shrl 8. 8. Kotharl: Pakistan seems
to be emulating China. In barbsrism,
and that is evidenced by the recent
savage sttack on the Buddhist, deten-
tion of innocent persons, including
minors, in prisons for more than two
years. and the fact that there are bad
living conditions in the jails. What in
formation does the Government possess
regarding certain persons kidnapped
on the Indo-Pakistan border in the
castern region, and what steps does
the Government propose fo tuke, or
are taking, to secure their release?

Shri M C. Chagla: Sir.—

Shri M. L. Sondhi (New Delhi): A
18 year old student from New Delht is
still there—he is missing ~and the
Government has done nothing to get
him released.

8Shri M. C. Chagla: Not that nothing
has been done. We have been asking
Pakistan continuously. Aa 1 said,
there are some minors, and we have
drawn the attention of the Pakistan
Government to i{t. These are mirors
one poor boy strayed into Pakistan; he
went across, and he was mentally de-
ranged We have pointed this out te
the Pakistan Gavernment

Shri 8. M. Banerjee (Kanpur): He
was kidnapped two or three years be-
fore. (Interruption).

Some hon. Members rose—

Shri M. C. Chagla: It does not arise
out of this. I have not got the figures
about kidnapping The auestion was,
how many people were interned at the
time of commencement of the hosti.
lities and how many were rclassed and
how many are still there, who have
not been released.

Shri 8. 8. Kotharl: Those whe
have been kidnapped are still in pxisca
obviously-

Shrl M. C. Chagla: I will try and
give that information to nry hon.
friepd; ba can write to me and I will
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certainly do that. But it doea rot asise
here. ! have not got the hgum

I hrs.

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDLR Esspxriaz CoMMo-
. TIES ACT, 1953 *

The Minister of State in the Ministry
«f Food, Agricuiture, Community Déve-
lopment and Co-operation (Shri An-
nssahib Shinde): | lay on the 1able
& ‘eopy each of the owiny Notifica-
tioms under “sub-section (6) of sectiop
3 of the Essential Commodities Act
N85~

(1) The Rajasthan Foodgrains
(Restrictions onh Border Move-
ment) Foucth Amendment
Order, 1967, published in Noti-
fication No GSR 989 in Gazet.
te of India dated the 29th June,
1967.

(2) GSR 1031 pyblished in Gaget-
te of India daledd the Ird
July, 1967, making certain
amendments ‘o Notification
No. GSR 1842 dated the 24th
December, 1964 [Placed in
Library, See No LT-9715/867].

12173 hrs.

BUSINESS ADVISORY COMMITTEE
FourRTH RrPORY
The Minister of Parlfamentacy Affairg
and Communications (Dr. Ram Subhag
Stngh): I beg to move

“That thig House agrees with the
Fourth Report of the Business Ad-
visory Committee preseate to the
House on the 10th July, 1967.”

Skri Bal Baj Madhok (South Delh1)
Sir, in this connection. we have sug-
gested  that besldes sittiug on twe
Saturdays, we might do away with the
Lunch Hour, or. we might sit ap hour
late, say, up to 7 wm., w0 that the
Demands fo: Grants could be discus-
&d, as many Demands as possidle.
(Intorruption)

M. Speslur: I do nol know The
motlon is now there. The Busineas

— e e
(] -

Advisary Conmittes dincussed all this
But even at 5 o'clock, if you do not keep
the quorum, I wonder if you will be
able to keep the quorum after 8 .M.
1 find that sometimes, except some
Members who want to spesk, the rest
go away I do not know. If you keep
the quorum, you can continue uv tc
7 algso. Nobody objects.
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Mr Speaker: That has rothing to
do with this report. inis is cnly
about sitting on Saturdavs and the
Demands for Grants That is a sepa-
rate ftem Next week, we shall meet
again, and fix up the asrogramme for
the next week But this i3 only ¢tout
the Demands for Grants and the exten-
sion of time for the Demands s~ that
Demands of two more Ministries can
be discussed and a third ome, if pos-
sible, But the minimum is two—ldu-
cation and Petroleum and Chemjcals,
and if possible, Steel also could be
taken up. About Mr. Madhok's sug-
gestion, if they are prepared to sit til}
7 r.M., nobody objects. We shall see,
Now, the question is:

"“Tyat this Mouse agrees with the
Fourth Report of the Business Ad~
visory Committee presented to the
House on the 10th July, 1987*

The motion was adopted.

*DEMANDS FOR GRANTS 1967-¢8—
contd.

DEPARTMENY oOr COMMUMNICATIONS—

contd,

Mr. Speaker: The House will now
taken up the Demands for Grants under
the Department of Communications We
have got a balance of 1 hour 50 mimu-
tes. Dr Ram Subhag ingh will te
ply roundabout 3.30 p.m. So, ! think
up fo 330 we mav fscuss the De-
mands and that will be ail right, I sus
pose Now, who was speaking vestar-
dav?

Moved with the recommendation of the Presidept



